cRY~9-20CS

Evavieral LsPess #0at

in of the special resolution passed
Exira Ordinary General Meeting heid on 2¢%
August, 2025 to enable the company to
change its Registered Office from “National
Capital Territory of Dethi” to the "State of
Karnataka"

"Colony, Gali No 12, Karawal Nagar, Metro, Noh East |  SYMBOLIC |Pus nierest hereon
Delhi, Delh, India - 110094

L

Description of the Property: Plot No A-59, Fiat No SF-2, Khasra No-1 275, 386, 387, Second Floor]
IF ront Middle Portion With Roof Rights, SLF Vied Vihar, Village Sadullabad, Loni, Nearby Little Diamond)
, Ghaziabad

, Uttar Pradesh, 201102,
Date: 24.09.2025, Place: Ghaziabad jmited

Authorised Officer, Hinduja Housing

Notice is hereby given to the p
Creditor), the possession of wk
to 5.00 P.M. through E-Auctio
Interest(Enforcement) Rules, {

General Meeting held on Tuesday the
22nd Day of July, 2025 to enable the
company to change its Registered Office
from “NCT OF DELHI" to “THE STATE OF
HARYANA".
Any person whose Interest is likely to be
affected by the proposed change of the
registered office of the company may
deliver elther on the MCA-21 portal
(www.mca.gov.In) by filing Investor
complaint form or cause to be dellvered
or send by registered post of his/her
objections supported by an affidavit
stating the nature of his/her interest
and grounds of opposition to the
Reglonal Director at the address
Reglonal Director, Northern Reglon, B-
2 Wing, 2nd Floor, PT. Deendayal
Antyodaya Bhawan, CGO Complex,
New Delhi-110003 within fourteen days
of the date of publication of this notice
with a copy to the applicant company at
Its registered office at the address
mentioned below: 102-A, Ekta Enclave
Piragarhi Chowk, Delhi-110063.
Date:24.092025
Place: New Delhi
For and on behalf of the Applicant
FOR SIDAK LIFE CARE
PRIVATE LIMITED

ANIL GUGNANI

(Director)

Din No.: 06683938

Add: A-617, SUSHANT LOK-1,
GURGAON HARYANA-122001

Any person whose interest is fiely to be Short description of tht
aﬂgc:ved by the pmlmsed dmafm:g?of the Notice/Addendum to Form G dated 09.09.2025
rogsiered offce o he- company iy debvedZ”INotce i hereby gvn with reference to Form G dated 09.09.2025 that the last date for[NY S | Borrower(S)/ Guara
either on the A-21  portal] |receipt of expression of interest in respect of is C Gems and Jewals Private Limited| INOJ  Mortgagor(s) N
imm“g»'"l by mﬁb'Lﬂﬂ investor| | (CIN No. U36911PB1989PTC022180) has been extended to 09.10.2025. Accordingly. the R
m . “%ﬁ*m‘m ed of| | 5tas mentioned in the Form G dated 09.09.2025 stand modified as under: 1. | Borrower - (a) Mrs. Umé
supported by an affidavit stating the nature of|  |S. No. Event Description Date | (Home Loan)
his / her interest and grounds of opposition to 10. | Last date to submit the Expression of Interest 09.10.2025 (b) M/s Jay Matching Cer
| R Do s W | | M. |Déle of issus of Provisonal It of prospeciive Resoluton 1 40,5025 e
Floos, Pt. Deendayal Antyodaya Bhawan, CGO Applicants _ : Branch= .
muﬁummm 12.._| Last date for submission of to provisional st __| 24.10.2025 | - |'3°] JAMBA ~ PUB
1) daye “Hhe-date of publication of 09~ 1 13, | Dale of issue of Final list of prospecive Resoluton Applican 03112005 | | Y BT e
notos. Wit 3.eopy o e spplcant Compeny. . I8 Tssue of I, RFRP and Evaluation Mati 08.11.2025 Borrower:Mrs Rekha Pt
ioned below:- 15. | Resolution Pian Submission Date 08.12.2025 KRISHNANAND PUJAR
47 FIF, Mangal Bazar Laxmi Magar, Sd- Guarantor: Mr KRISHN
DelniEast Dehbt10082 Mr. Navneet Gupta PUJARI
ELBRUS LABS PRIVATE LIMITED % wﬂmt:ﬁogma m MrMANMOHAN SINGH
Sdf- s | Branch: AnsariRoad
SHREEKANTH uﬂ;&l‘?ﬂf_‘\ 1BBI Reg. No. IBBUIPA-001/1P-P00361/2017-18/10619 -
Date : 23082025 OiN: 08104637 ate: 24.00.2025 Address: # 1598, Level 1, Sector 22-B, Chandigarh-1600 46 Borrower: Mr. Rajveer
Pl : Chandigarh Emall; cirp.cgems@gmail Co-Borrower : Mrs. Rajr
\\ A Branch: Preet Vihar
¢ Shivalik Bimetal Controls Linfited
(Pursuant to Rule 30(6) (a) the z CIN: L27101HP1984PLC005862
g::!‘plnlaa (Incorporation) Rules, e Registered office:-16 18, New Electronics Complex, 1) Auction sale / bidding woul
P,UBIJC NOTICE BEFORE THE Chambaghat Distt. Solan HP 173213 Ph: +91-011-43071031/61, 2) The intending bidders should
CENTRAL GOVERNMENT, Website:-www.shivalikbimetals.com, Email: investor@shivalikbimetals.com EMD wallot through NEFT/RT
A Auction:
NORTHERN REGION PUBLIC NOTICE FOR LOSS OF SHARE CERTIFICATES L a b pad
I the matter of (oD nies Act, 2013, | | NOTICE s hereby given that the folowing Share certicates have been reported ostor | | ) E-Auction would commencs
Section 13(4) of the Companies Act, misplaced or stolen and the registered shareholder therefore have been applied fo the simultaneously.
2013 and Rule 30(6) (a) of the Company for issue of Duplicate share Cerificates. The public are hereby wamed against 6) The Intending bidders sho
Companies {Incorporation) Rules, 2014, purchasing or da._alm_g in any way, with _Lhe mentmngd shares certificates. Any pefson:s} the https://baanknet.com for st
AND who have any claim in respect of the said share Certificates should lodge such claim with 7) The highest / successful bidi
In the matter of SIDAK LIFE CARE the Company at ts registered office within 15 days of the publication of this notice, after hours) of confirmation of the sal
PRIVATE LIMITED having its registered which no claim will be entertained and the Company will not be responsible for any loss 8)The balance 75% of the purc
office at 102-A, EKTA ENCLVE and the Company will proceed loissue Duplicate Share Certificales. and solely at the discretion of th
O B tviicr | || - Follo-] Cortiicats Distinctive No.of |  Nameof libertyto cancel the auction and
Notice is hereby given to the General No. No. No. Shares | share holder 9) The Authorised m r?el
Public that the company propeses to A000121 | 00000056 | 000041001 -000041500 | 500 ARUN KUMAR reason whatsoever and his dec
make application to the Central 00003556 009641701 -009642200 | 500 GUPTA 10) On receipt of the entire sale
Government under section 13 of the 00004771 | 037722751- 037723750 | 1000 11) For detalied terms and con¢
Companies Act, 2013 seeking _ - 12) This publication is also 3
confirmation of alteration of the For Shivalik Bimetal Controls Limited 13) In case of discrepancy betw
Memorandum of Association of the o e o
Company in terms of the special Dated: 24.09.2025 Aarti Sahni
resolution passed at the Extra Ordinary Place: New Delhi Company Secretary

GRIHUM HOUSING FINANCE LIMITE

(Formerly

wn as Poonawalla

Ho Finance Ltd

E-auction Sale Notice for Sale of Immovable Assets und
Notice is hereby given io the public in general and in particulé
as fhe name Poonawalla Housing Finance Limited changed
Company) (hereinafter referred to as the “Secured Creditor
security interest (Enforcement) Rule pursuant to notice |
The Secured Assets will be sold on "As is where 18", "As i
hitps:'www.bankeauctions.com. For detailed T&Cs of sale, [

Sr. Proposal No. Demand Notice

No,| Customer Name {A} Outstanding An

1 Loan No. Notice date:: 07N

HL00643100000005030383 Total Dues

THE PARVEJ PARVEJ Rs. 1952178/ ( Rupee
(Borrower) Lakh Fifty Two TI'IOLr

RASHIDA RASHIDA (Co |Hundred Seventy Eight

Borrower) as on 07/06/2025 along

Notice date: - 07/06r2025 | @13-35% p.a.til the

cnp'Tnl 2 Loan No. Notice 11_1:;: : 08l
HLoo3 i 5035820 Rs. . 1071185/- | Rups

Manoj Kumar Bansal Seventy One Thou

(Borrower) Hundred Eighty Fi

S le as on 09/04

PHSSESS Laxmi Devi (Co Borrower) p:dy;ﬁilumt@'i!.s
KNOWLEDGE e

SFINANCIAL EXPRESS

The intending bidders/purchasers are advised tc
satisfy himselfiherselffitself in all aspects theretc
the successful bidder. The interested bidders are
LTD. Address- Plot No-68 3rd floor Gurgaon Hal
No.9948182222.. Please note that Prospective bidd
NEFT/RTGS /DD in the Account name - GRIHUM HC
Chowk, 43/44 Viman Nagar - 411014 drawn on any |
Auction from the service provider. After their Regi
Floor, Friends Plaza, 52/53, Ishwar Nagar, New Delt
humhousing.com to take part in e-auction.

This notice should also be considered as 30 days'

Note: In any case if there is any difference betweet

Date: 24-09-2025, Place: Delhi
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4 farmers booked for stubble buming

KARNAL/KURUKSHETRA, SEPT23  four farmers in Kamal and
The Agriculture and Farmers  Kurukshetradistricts for setting
Welfare Departmenthasbooked = paddy residue on fire. — TNS

AN

3 Ahirsinrace

Notice/Addendum to Form G dated 09.09.202<
Notice is hereby given with refarence to Form G dated 09.09.2025 that the last date W)
receipt of expression of Interest in respect of M/s C Gems and Jewels Private Limited
(CINNo. U36911PB1999PTC022180) has been extended to 09,10.2025. Accordingly, the
dates mentioned inthe Form G dated 09.09.2025 stand modified as under:

C Gems and Jewels Private Limited
IBBI Reg. No. IBBI/IPA-001/1P-P00361/2017-18/10619
Address: # 1598, Level 1, Sector 22-B, Chandigarh-1600,
Email: cirp.cgems@gmaj

\ ate: 24.09.2025
: Chandigarh

$. No. E\‘eﬂt mm!!ioﬂ Dm GEETAN_]ALI GAYATRI
10. |Last date to submit the Expression of Interest 09.10.2025 | | rmsune news service
1. PA:;TI :af rﬁ.:ue of Provisional list of prospective Resolution 18.10.2025 . s BER 23

12._| Last cate for submission of objections 1o provisional lst__| 24.10.2025 | | Nearly a year after dragging
13. | Date of issueof Finai list of prospective Resolution Applicants| 03.11.2025 its feet on deciding the state
14, |Issue of IM, RFRP and Evaluation Matrix 08.11.2025 | | chief and the Congress Leg-
15. | Resolution Plan Submission Date 08.12.2025 | | islature Party (CLP) leader,
8d-| | the pgeneral secretary
R%:;m%pn: incharge of the party, BK

Hariprasad, is learnt to have
bsubmitted his “recommen-
dations” for the two posi-

.

NN /4
IN THE COURT OF ADDL.
SESSIONS JUDGE SAMBA.

IA No.
U.T of J&K through Police Station
Vijaypur
_...Applicant.
Vs

Sushil Hooda & Ors..

In FIR No.128/2024 of Police Station Vijaypur
Offence U/Ss 103/140(2)/127(2)/3/ 5/61(2)/
191(2)/ 140(3) BNS.

Ld. Additional Pubic Prosecutor for U.T of
J&K. ;

CORAM: ARVIND SHARMA.

UID No. JK00123

ORDER
02.09.2025.

1. The application in hand stands moved by SHO
Police Station Vijaypur in presence of Ld. APP
disclosing that during the course of investigation
of FIR No. 128/2024 of Police Station Vijaypur
under Offence U/Ss
103/140(2)/127(2)/3/5/61(2)/191(2)/140(3) BNS.
It was found that the offences stood proved
against the accused persons namely 1. Sushil
Kumar Hooda, S/o Suraj Bhan, R/o Khidwali
Tehsil and District Rohtak Haryana, 2. Gagan
Kumar, S/o Gopi Nath, R/o Shivali Tehsil and
District Bulandshahr, U.P., 3. Gautam Singh
Charak, S/o Ashok Singh, R/o Badoi Tehsil Bari
Brahmana District Samba (Driver of vehicle
bearing Reg. No. JK21J-4472) -4. Sandeep
Dahiya, S/o Tulu Ram, R/o Lajwans Kalan Sind,

tions to the party top brass.

Sources said while a for-
mer CM, Bhupinder
Singh Hooda’s name had
been recommended for
the CLP leader, three Ahir
leaders were in the race

Hoodainline!

N
'Cong general secretary submits

While the recommen
Hariprasad nearly a1
leadership has take

for the state chief.
According to information,
the names of former minis-
ters Capt Ajay Yadav and
Rao Narender Singh and
former MLA Rao Dan
Singh have been submitted
for the party high com-
mand's consideration.
With the ruling BJP cashed
inon the OBC card by mak-
ing CM Nayab Singh Saini as

REWARI, SEPTEMBER 23
The local unit of the Con-
gress on Monday launched
its “Vote Chor, Gaddi
Chhod” (vote thieves,
vacate power) campaign in
Rewari, beginning with a
protest march led by AICC
national secretary and for-
mer MLA Chiranjeev Rao.
Party leaders said the drive
will continue till October 15,
during which Congress work-
ers will visit villages across the
district to highlight alleged
electoral misconduct by the
BJP and “spread awareness
among the people.”
Launching a fierce attack

‘Vote Chor, Gaddi
Chhod drive begins

Former MLA Rao alleges EVM lapses

on the ruling party, Chiran-
jeev alleged that the present
Haryana Government was
formed through “the biggest
theft in the history of Indian
democracy.” “Calling it theft
is an understatement. This
was a planned and open rob-
bery,” he charged.

He echoed Rahul Gandhi's
criticism of BJP victories in
several states, claiming
Haryana was no exception. “In
every state where the BJP has
won, there has been manipula-
tion and vote theft. The man-
date of the people was snaiched
through undemocratic
means,” he asserted. — TNS

Haryana (an employee of Shivalya anSt. Pwt.

i R P

Form No. 3
[See Regulation-13{1)(a)]
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INVITATION FOR EXPRESSION OF INTEREST FOR
C GEMS AND JEWELS PRIVATE LIMITED
OPERATING PETROL PUMP UNDER THE DEALERSHIP OF HPCL
ALONGWITH OTHER FACILITIES AT VILLAGE PATARSI, DISTRICT
FATEHGARH SAHIB, PUNJAB
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along [C GEMS AND JEWELS PRIVATE LIMITED
with PAN & CIN/ LLP No. PAN: AACCC2650B
CIN: U36911PB1999PTC022180

2. |Address of the Registered Office NH -1 Rajpura, Sirhind Highway, KM-
Stone 242, Village Patarsi, Fatehgarh
Sahib, Punjab, India, 140406

3. | URL of website Not available
4. | Details of place where majority of fixed  |Registered Address: NH -1 Rajpura, Sirhind
assets are located Highway, KM- Stone 242, Village Patarsi,

Fatehgarh Sahib, Punjab, India, 140406

5. | Installed capacity of main products/ services | Details can be obtained by sending a
request at cirp.cgems@gmail.com

6. | Quantity and value of main products/  |Sale in FY 2023-24: Rs 1,24,54,98,279.97
services sold in last financial year Sale in FY 2022-23: Rs 1,40,13,44,788.40
Sale in FY 2021-2022: Rs 82,56,36,107.54
(As per the financial statements
available on website of MCA).

7. | Number of employees/ workmen No. of Workmen — 38
No. of Employees — 40

8. |Further details including last available| Details can be obtained by sending a
financial statements (with schedules) of two| request at cirp.cgems@gmail.com
years, lists of creditors are available at URL:

9. | Eligibility for resolution applicants under |Details can be obtained by sending a
section 25(2)(h) of the Code is available at URL: [request at cirp.cgems@gmail.com

10.|Last date for receipt of expression of interest [ 24.09.2025

11.|Date of issue of provisional list of
prospective resolution applicants 04.10.2025

12.| Last date for submission of objections
to provisional list 09.10.2025

13.| Date of issue of final list of prospective

resolution applicants 19.10.2025

14.|Date of issue of information memorandum,
evaluation matrix & request for resolution [24.10.2025
plans to prospective resolution applicants

o

15.|Last date for submission of Resolution Plans [ 23.11.2025

16.| Process email id to submit Expression ; ;
of Intorest cirp.cgems@gmail.com

17.| Details of corporate debtor’s registration |Corporate Debtor has been registered
status as MSME with MSME as “Medium Enterprise.”
Registration No.: UDYAM-PB-05-0021741

Sdi-

Mr. Navneet Gupta

Resolution Professional

C Gems and Jewels Private Limited

Date: 09.09.2025 IBBI Reg. No.- IBBI/IPA-001/IP-P00361/2017-18/10619
Place: Chandigarh Address: # 1598, Level 1, Sector 22-B, Chandigarh-160022
Email: cirp.cgems@gmail.com




